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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)

Monday, 09 October, 2017 / 17 Ashwin, 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Obituary References :

The House paid homage and observed two minute silence on the sad demise of :

1. Shri Rajender Gupta, Ex-MLA (1993-1998 Timarpur Assembly Constituency)

2. Defence Personnel who lost their lives in the recent air accident at Arunachal Pradesh on 06
October, 2017.

Pandemonium in the House as the BJP Members insisted that the issues for which they had given
notices be discussed.

Discussion on Government Resolution (Rule-90) :
The following Members participated in the Discussion on the Government Resolution moved by
Shri Kailash Gahlot, Hon’ble Minister of Transport on 04 October, 2017 :

1. Shri Anil Kumar Bajpai

(First Shri Manjinder Singh Sirsa and a while later Shri Om Prakash Sharma, were named by
the Chair and asked to withdraw from the House as they were disrupting the proceedings of
the House constantly. As Shri Manjinder Singh Sirsa and Shri Om Prakash Sharma refused
to withdraw voluntarily, the Chair directed the Marshalls to escort them out.
Shri Vijender Gupta, Hon’ble Leader of Opposition and Shri Jagdish Pradhan, walked out
in protest.

Shri Anil Kumar Bajpai concluded his speech.)

Ms. Bhavna Gaur

Shri Mohinder Goel

Shri Manoj Kumar

Shri Rituraj Govind

Ms. Rakhi Birla, Hon’ble Deputy Speaker

Shri Jagdish Pradhan

Shri Vijender Gupta, Hon’ble Leader of Opposition
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Shri Kailash Gahlot, Hon’ble Minister of Transport replied to the discussion and moved that
the words ’04 October, 2017’ in the first line of the text of the Resolution be replaced with *09
October, 2017’..

Shri Manish Sisodia, Hon’ble Deputy Chief Minister also made a brief statement.

The following amended Resolution was put to vote and adopted by voice-vote:

“The Legislative Assembly of NCT of Delhi having its sitting in Delhi on 09 October, 2017 :
Taking note of the fact that the Delhi Metro Rail Corporation (DMRC) has once again proposed
to steeply hike the passenger fare with effect from 10 October, 2017 against the wishes of the
Government of NCT of Delhi and in gross violation of recommendations of the Fare Fixation
Committee;

Expressing Serious concern that such anti-people proposal is sought to be implemented when
the common man is already reeling under severe financial burden imposed by poor
implementation of GST, demonetization unprecedented price rise, hike in fuel prices and general
economic mismanagement by the Centre;

Dismayed with the insensitive approach of those responsible for proposed fare hike without any
concern for common people who are struggling to make ends meet at a time when the country’s
economy is on a tail spin;
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Worried about the obvious negative impact of fare hike on livelihood of common people,
environment and traffic flow;

Calls upon all the stakeholders to stop forthwith the implementation of the proposed fare hike by
DMRC;

Appeals to the Government of India to take into consideration the pro-people concerns raised by
the Government of NCT of Delhi;

and

Urges upon the Ministry of Urban Development, Government of India to quickly and actively
intervene so that the proposed unlawful and anti-people fare hike is reversed in the interest of
common people and the environment.”

House adjourned for tea break.

House reassembled
Hon’ble Speaker in-Chair.

Pandemonium in the House as the Ruling Party Members demanded discussion on a news item by
online news portal ‘The Wire’ regarding a company owned by a National Political Party’s
President’s son.

House adjourned till 6.00 PM

House reassembled

Hon’ble Speaker in-Chair.
Pandemonium continued.
House adjourned till 6.30 PM

House reassembled
Hon’ble Speaker in-Chair.

The Chair sought the approval of the House to extend the sitting of the House by one day to
consider the Message of the Hon’ble Lieutenant Governor.
The House agreed to consider the Message on 10 October, 2017.

The Chair adjourned the House till 11.00 AM on 10 October 2017.
Prasanna Kumar Suryadevara

09 October, 2017 Secretary
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